ADDENDUM TO FORM G
IN THE CORPORATE INSOLVENCY RESOLUTION PROCESS OF
INDRAJIT POWER PRIVATE LIMITED

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

This is an Addendum to Form G published on April 12, 2025 for
extension of timelines.
The revised timelines shall be as follows

S.No. RELEVANT PARTICULARS
1. | Last date for receipt of expression of interest May 05, 2025
2. | Date of issue of provisional list of prospective resolution May 09, 2025
applicants

3. | Last date for submission of objections to provisional list May 14, 2025
4. | Date of issue of final list of prospective resolution applicants | May 16, 2025
5. | Date of issue of information memorandum, evaluation May 16, 2025
matrix and request for resolution plans to prospective
resolution applicants

6. | Last date for submission of resolution plans June 16, 2025

7. | Process email id to submit Expression of Interest cirp.ippli@gméi‘i‘.‘com

Note: All other details not specifically amended by this publication shall remain
same as perthe Form G dated April 12,2025

Date: April 29, 2025 For Indrajit Power Private Limited

Place: Hyderabad Prakul Thadi

' Resolution Professional of Indrajit Power Private Limited

IBBI Registration No. IBBI/IPA-002/IP-N01149/2021-2022/13806

AFA valid up to December 31, 2025

Flat No. 1405, J Block, Rainbow Vistas, Green Hills Road,
Moosapet, Hyderabad, Telangana, 500018
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TAURUS ASSET MANAGEMENT COMPANY LIMITED
CIN: U67190MH1993PLC073154
Head Office & Regd Office : 3rd Floor, 301-304, Chandravilas Co-op
Premises Society Ltd., AML Centre 2, 8 Mahal Industial Estate, Off. Mahakeli
Gaves Road, Andheri-East, Mumbai - 400 093 Te: 022 - 6624 2700
Email: customercare@taurusmutualfund.com
A copy of SAL SIDs and KIMs of the schemes of Taurus Mutual Fund along
with application form may be obtained from Fund's websfte.

com
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NOTICE
Hosting of Unaudited Half Yearly Results for the half-year ended 31st March 2025
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Notice is hereby given to the Investors / Unit holders of all the Scheme(s) of Taurus Mutual Fund
(the Fund) that in accordance with Regulation 59 of the SEBI (Mutual Funds) Regulations,
1996 read with SEBI (Mutual Funds) (Second Amendment) Regulations 2012 vide SEBI Gazette
Notification dated 26th September 2012, the Unaudited Financial Results of all the Schemes
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of the Fund for the half-year ended March 31, 2025 have been hosted on the fund's website:

Investors/Unitholders may accordingly view/download the results from the website:

hitps://www. financi
For Taurus Asset Management Company Ltd.
Place: Mumbai (Investment Manager for Taurus Mutual Fund)
Date: April 28, 2025 Sd-
V\uUcL No. 0212025-2026 Authorised Signatory
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FOR THOUGHTFUL INVESTORS

Website: www.QuantumAMC.com CIN: UB5990MH2005PTC156152

Notice

downloadable format on April 28, 2025.

Place: Mumbai
Date: April 28, 2025

QUANTUM MUTUAL FUND

Investment Manager: Quantum Asset Management Company Private Limited
1" Floor, Apeejay House, 3 Dinshaw Vachha Road, Backbay Reclamation, Churchgate, Mumbai - 400020
Toll Free No.: 1800-209-3863 / 1800-22-3863 Email: CustomerCare@QuantumAMC.com

NOTICE NO. 3/2025

Notice is hereby given to the Investors/Unit holders of al the Schemefs) of Quantum Mutual Fund (‘the:
Fund’) that in accordance with Regulation 59 of SEBI (Mutual Funds) Regulations, 1996, as amended
from time to time, read with SEBI Master Circular No. SEBIHO/MD/IMD-PaD-1/P/CIRI2024/90 dated
June 27, 2024, the Unaudited Half Yearly Financial Resuits ofal the Scheme(s) of the Fund for the half
year ended March 31, 2025, is hosted on the website www.QuantumANC.com in a user-fiendly and

For Quantum Asset Management Company Private Limited
(Investment Manager - Quantum Mutual Fund)

sd-
Seemant Shukla

Chief Executive Officer

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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IESA names Ruchir
as new Chairperson
—

Bengaluru: The India Electronics
and Semiconductor Association
(IESA) has announced the new
Executive Council headed by
Ruchir Dixit, Vice President and
Country Manager at Siemens
EDA India, as the Chairperson
for the FY25-26 term. This
announcement was made on
Monday at the IESA Annual
Members Meeting in Bengaluru,
V Veerappan, the former
Chairperson, will take the role
of anadvisor to the IESA
Executive Council. our suresu

CtrlS Datacenters invests
%500 crore in Bhopal
—

Bengaluru: CtrlS Datacenters
has announced the virtual
groundbreaking of its greenfield
data centre in Bhopal by the
Chief Minister of Madhya
Pradesh, Mohan Yadav. It aims
to boost the region’s digital
ecosystem with cloud
computing, Al, and data
processing applications. The
facility received an investment
of 7500 crore and is projected
to generate 200 jobs over its
phased development. oureureau

India inks 363,000-crore deal with
France for 26 Rafale fighters for Navy

WINGS OF POWER. Delivery of Rafale-Marine aircraft is scheduled to be completed by 2030: Ministry of Defence

—
Rohit Vaid
New Delhi

To strengthen the naval
fighter aviation arm, India on
Monday signed an inter-gov-
ernmental agreement (IGA)
with France toacquire 26 Ra-
fale-Marine aircraft for the
Navy in a deal estimated to
be worth around 63,000
crore.

The deal follows the ap-
proval given by the Cabinet
Committee on  Security
(CCS), headed by Prime
Minister Narendra Modi
earlier this month.

DELIVERY TIMELINE

According to the Ministry of
Defence (MoD), the delivery
of the “state-of-the-art”
fighter jets would be com-
pleted by 2030, with the crew
undergoing  training  in
France and India. The air-
craft carrier-operated fighter
jet is regarded as one of the
best in the world, capable of

AERIAL DEFENCE. The deal follows the approval given by the Cabinet Committee on Security,
headed by Prime Minister Narendra Modi earlier this month omaxas peri

carrying out multi-role mis-
sions. The Rafale-Marine is
expected to be deployed on
the INS Vikrant and the INS
Vikramaditya aircraft carri-
ers, thereby significantly en-
hancing the Navy’s strength
in the Indo-Pacific region.

As per the MoD, under the
IGA provisions, 22 single-
seater and four twin-seater
versions of the naval fighter

jet will be procured. Cur-
rently, the Navy fields the
MiG-29 K fighter jets.
Besides, the IGA includes
provisions for training, sim-
ulators, associated equip-
ment, weapons, and per-
formance-based logistics.

TECH TRANSFER
“It also includes additional
equipment for the existing

Rafale fleet of the Indian Air
Force,” the MoD said in a
statement.

Furthermore, the agree-
ment provides for ‘Transfer
of Technology’ for the integ-
ration  of  indigenous
‘weapons in India.

“Italsoincludes settingup
a production facility for the
Rafale fuselage as well as
maintenance, repair, and

overhaul facilities for air-
craft engines, sensors, and
‘weapons in India,” the state-
ment read. “The deal is ex-
pected to generate thou-
sands of jobs and revenue for
a large number of MSMEs
(micro, small, and medium
enterprises) in setting up the
production and running of
these facilities.”

In addition, one of the key
advantages of the new naval
fighter jet is the commonal-
ity it has with the Rafale air-
craft being operated by the
IAF. At present, the IAF op-
erates 36 Rafale jets.

“Its procurement will sub-
stantially enhance joint op-
erational capability, besides
optimising training and lo-
gistics for the aircraft for
both the Indian Navy and
IAF. The induction would
lead to the addition of a po-
tent force multiplier to the
Indian Navy’s aircraft carri-
ers, substantially boosting
the nation’s air power at

»

Indosol Solar targets 5 GW ingot-to- module manufacturing capacity by Oct 2026

msm Ranjan Kala
New Delhi

Indosol Solar expects to
achieve 1GW of ingot-to-
module manufacturing capa-
city by the end of the current
calendar year, and further
scale to 5 GW by October
2026.

The solar photovoltaic
(PV) manufacturing subsidi-
ary of Andhra Pradesh-based
Shirdi Sai Electricals (SSEL)
Group is setting up a vertic-

ally integrated giga-scale
solar  photovoltaic  (PV)
manufacturing  facility—

from quartz to module — at
Ramayapatnam under the
production linked incentive
(PLI) scheme.

“By December, we will be

CAPACITY EXPANSION. By February-March 2027, the company will be manufacturing about

producing 1 GW from ingot-
to-module, which is our pilot
plant where we are planning
to train and skill people and
get expertise in operations,”
said Visweswara Reddy,

10 GW of downstream (ingot to wafer to cell to module) capacity

Chairman and Managing
Director of SSEL Group.

By October 2026, the man-
ufacturing capacity will be
expanded to 5 GW ingot to
module along with 1,200

tonnes per day (TPD) of
glass manufacturing, he told
businessline.

“By February-March 2027,
we will be manufacturing
about 10 GW of downstream

(ingot to wafer to cell to
module) capacity,” Reddy
said.

Indosol Solar’s upstream
manufacturing facility will
also begin commercial oper-
ations by the end of 2027.

LAND ACQUISITION

On land acquisition, Reddy
said, “During the previous
government, we got ap-
provals, but we only got
around 29 acres. After this
(the new) government came
(N Chandrababu Naidu),
they have given us about 114
acres, which is sufficient for
setting up a 1 GW manufac-
turing facility.”

The Andhra Pradesh Chief
Minister and his office are
actively working with In-
dosol Solar and are handing

over the land in stages,
Reddy said adding, the com-
pany has been assured that
largely land will be handed
over by May and the com-
plete land parcel by August.

On land requirement, he
said, “This is a land parcel for
setting up the Solar PV mod-
ule manufacturing plant,
complete with backward in-
tegration. We are setting up
30 GW of capacity along with
from metallurgical silica to
Polysilicon and glass, and
provision for  ancillary
industries.”

“All put together, along
with the desalination plant
for the facility further for hy-
drogen and all, including a
township, training centres,
colleges, we will require
around 8,000 acres of land.”

J&K Assembly adopts
resolution against
Pahalgam terror attack

—
Gulzar Bhat
Srinagar

Amidst an emotional debate
in the Assembly, Jammu and
Kashmir Chief Minister Omar
Abdullah on Monday candidly
said that he would not resort
to petty politics by using the
Pahalgam terror attack to de-
mand Statehood from the
Centre.

The Chief Minister was
speaking during a special As-
sembly session convened in
response to the Pahalgam ter-
ror attack. The Assembly also
adopted a resolution calling
the attack an assault on the
ethos of Kashmiriyat. Omar
said that the security of J&K
was not the responsibility of
the elected government, but
he would not use this oppor-
tunity to demand the return
of Statehood.

“With what face I will use
the Pahalgam incident to ask
the Centre to return State-
hood,” Omar said.

He said that today he would
not speak about the State-
hood or business rules, but
only deplore the Pahalgam
terrorattack.

‘NO WORDS’

Omar said that he had no
words to offer in apology to
the victims’ families, knowing
that the security is not under
his control.

“But as Chief Minister, T
had invited them. As their
host, it was my duty to ensure
their safe return — and I have
no words to express my re-
gret,” hesaid.

The Chief Minister said
that the spontaneous reaction
of people against the terror
attack marked the beginning
of the end of terrorism.

“Over the last 26 years, I
have seen for the first time
‘when people from Kathua to
Kupwara came out of their
homes and protested against
the attack, saying ‘not in my
name,” he said. Omar said it
was the first time that people
observed a two-minute si-

‘Health cover premium hike is driven by rising cost of medical services’

bl.interview

G Naga Sridhar
Hyderabad

The general insurance
industry is in a state of flux
with many regulatory
changes and rapid growth of
health insurance,
digitisation and
customer-friendly
initiatives. businessline
spoke to Sharad Mathur, MD
and CEO, Universal Sompo
General Insurance, on the
trends and emerging
opportunities and
upcoming business plans of
his company. Edited
excerpts:

How do you see the
general industry today?
‘What are the major
trends you find in
different segments?
Industry regulations are
evolving and are moving to-
ward  constructive out-

comes. The regulator has
started playing more of a de-
velopmental role, driven by
the government’s objective
of insurance inclu-
sion. Health insurance will
continue to expand. We
might even see hospitals in-
troducing standardised
rates for surgical procedures
to enable smooth settle-
ment of claims. We’re seeing
developments in customer
onboarding through apps,
self-service options, voice
bots and chatbots.

These innovations reduce
turnaround time and sim-
plify the process for both
customers and intermediar-
ies, including onboarding in-
termediaries via apps.

For instance, in motor in-
surance, in the area of servi-
cing, there are Al-based apps
through which customers
can directly capture and up-
load photos to prevent any
manipulation. These Al
tools help insurers assess
whether a part is repairable

or meeds replacement,
identify what is damaged
and estimate the cost. In-
vestment in such technolo-
gieswill continue.

‘What is your take on
hike in health insurance
premium?

The premium hike is actu-
ally in line with the expenses
insurance companies are
now incurring largely due to
the rising cost of healthcare
services. Many hospitals
today are offering high levels
of comfort and premium
services.

‘Take, for example, a heart
surgery in Mumbai. In
Bandra West, a high-profile
area, you have a high-end
hospital as well as an eco-
nomical hospital. The cost
of the same surgical proced-
ure can differ significantly
between these two institu-
tions. In fact, there are in-
stances where the same sur-
geon performs the identical
surgery at both hospitals,

Standalone energy storage systems
dominate utility-scale tendersin Q1

—
G Balachandar
Chennai

Standalone Energy Storage
Systems (ESS) made up 64 per
cent of India’s utility-scale
tendering in early 2025, high-
lighting their growing role in
the country’s renewable en-
ergy shift, according to a re-
port by the Institute for En-
ergy Economics and Financial
Analysis (IEEFA) and JMK
Research & Analytics.
Between  Janua and
March 2025, Indian agencies
issued tenders for 6.1 GW of
standalone ESS capacity, un-
derlining the segment’s grow-
ing importance in enabling
large-scale  deployment of
variable renewable energy
(VRE) resources.
“Standalone ESS are crit-
ical for building a flexible and
resilient energy system in In-
dia. By operating as independ-
entassets, they canrespondto
grid requirements rather than

cM
K

generator constraints, enhan-
cing network stability and en-

ergy optimisation,”  said
Charith Konda, Energy Spe-
cialist - India Mobility and
New Energy at IEEFA and a
contributing author of the
report.

KEY DRIVER
A major driver behind the
surge is the government’s Vi-
ability Gap Funding scheme,
offering up to 30 per cent cap-
ital expenditure support for
standalone battery energy
storage system (BESS) pro-
jects.

The initiative has made
projects significantly more af-

fordable, with recent tenders
in Maharashtraand Rajasthan
achieving tariffs nearly 40 per
cent lower than comparable
nonVGF  projects,  at
3219,000%221,000 ($2,561-
2,586) per MW per month.

“The VGF framework has
addressed the high initial
costs of BESS projectsand sig-
nificantly improved their eco-
nomic  viability,”  said
Prabhakar Sharma, Senior
Consultant at JMK Research
& Analytics and co-author of
thereport.

CHALLENGES

Despite the strong mo-
'mentum, the sector faces per-
sistent challenges.

The report notes that 6.4
GW of awarded storage capa-
city has been cancelled due to
delays or cancellations of
power sale and storage agree-
‘ments, oftendrivenbyexpect-
ations of further tariff reduc-
tions linked to falling battery
costs.

For insurance
companies to
continue serving
policyholders
effectively, they have
little choice but to
adjust premia
accordingly

SHARAD MATHUR

MD and CEO, Universal Sompo
General Insurance

~

but the rate at the high-end
hospital is 40-50 per cent
higher than at the other.
This kind of cost disparity
puts pressure on insurers. If
insurance companies are to
continue serving their poli-
cyholders effectively, they
have little choice but to ad-
just premiums accordingly.

Has the premium hike
become a deterrent for

buying health
insurance?

No. If you look at data, the
growth rate in health insur-
ance is not being affected.
People now recognise the
premium  increase isn’t
driven by profit motives, it’s
about covering the rising
costs of hospital treatments.
We’re also giving back to
customers through dis-
counts whether through no-

claim bonuses or incentives
for maintaining a healthy
lifestyle.

What is the status of
Bima Vistar, an
all-in-one product
mooted by the
regulator?

The Bima Trinity, Bima
Vistar, Bima Sugam are in
the pipeline. We’ve made in-
vestments in Bima Sugam
and we are optimistic that it
will complement our digital
efforts. It will help with cus-
tomer inclusion, onboard-
ing, intermediary engage-
ment, customer servicing
and claim servicing. Bima
'Vahak, which focuses on em-
powering women in rural
areas—such as Anganwadi
workers—will also create
employment opportunities
in these communities.

The products will be low-
ticket and comprehensive,
ensuring that premia remain
affordable for the target
population. It is expected to

be launched anytime now.

‘What are your plans for
business going forward?
Our company has crossed a
turnover of 5,000 crore.
Our target for the next fiscal
year is a growth rate of 15-18
per cent. We plan to expand
our motor, health and com-
mercial lines, while crop in-
surance has stabilised.

Crop insurance used to
contribute around 70 per
cent five years ago. Last year,
it fell to 25 per cent and we
expect it to further drop to
20 per cent, because we are
growing other segments.

We also have a strong fo-
cus on the SME sector,
which we believe has poten-
tial. We’re working towards
achieving 100 per cent cash-
less settlement in health in-
surance from over 70 per
cent.

We will continue invest-
ing in technology, and are
awaiting the launch of Bima
Sugam.

Maharashtra plans to raise $50 b to invest in infra

Snresh P. lyengar
Mumbai

The Maharashtra govern-
ment is planning to raise $50
billion in 3-4 months to in-
vest in various infrastructure
and development projects in
the State.

Devendra Fadnavis, Chief
Minister, said between 2014
and 2019, the State had in-
vested about $30 billion in
projects such as the Coastal
Road, Atal Setu, Samruddhi
Highway and the Navi Mum-
bai International Airport.

“We are in talks with In-
dian financial institutions
and foreign investors to raise
$50 billion in the next 3-4
months,” he said at the In-
dia-Middle East-Europe Eco-
nomic Corridor summit held
by Vishwamitra Research
Foundation here on Monday.

The State is in the process
of creating a third Mumbai
between Atal Setu, JNPT
Port and the new airport.
And this will be three times
the existing Mumbai.

CM Devendra Fadnavis at the
‘India-Middle East-Europe
Economic Corridor (IMEC)
Summit 2025, on Monday

Fadnavis said it will be sort
of a thematic city with an
Education City (Agu City)
with 10 global universities
from the US and Europe;
Health City and an Innova-
tion City on 300 acres dedic-
ated to innovation.

CONNECTIVITY

The third Mumbai is already
emerging as the data centre
capital of India. Rentals will
be 50 per cent lower than
those in Mumbai. The fourth
Mumbai will be around Vad-
hvan port with port, airport,

bullet train and coastal road
connectivity, he said. The
CM said two newairportsare
being built in Pune and Vad-
hvan, while brownfield ex-
pansion is underway at
Shirdi and Nagpur airports.

“We are building the Shak-
tipet Highway to connect
Nagpur to Goa for opening
up backward regions in the
State to major business hubs.
River-linking projects are be-
ing executed to make
Marathwada region drought-
free,” he added.

A cargo hub is being set up

at Pune and Nagpur Airport
and rapid connectivity to
Vadhvan through ports and
airports from emerging in-
dustrial areas such as
Sambhaji Nagar, where en-
tire EV revolution is playing

out, headded.

Jammu and Kashmir CM
Omar Abdullah speaks in
the Assembly au

lence in Jamia Masjid, and
“only we could understand
what that signifies.”

RESOLUTION
Deputy ~ Chief — Minister
Surinder Choudhary moved a

resolution in the House, de-
scribing the attack as “bar-
baricand inhumane”.

“This House unequivocally
condemns the heinous, cow-
ardly act that resulted in the
loss of innocent lives. Such
acts of terror are a direct as-
sault on the ethos of Kashmir-
iyat, the values enshrined in
our Constitution, and the
spirit of unity, peace, and har-
mony that have long charac-
terised Jammu & Kashmir and
our Nation,” stated the resol-
ution. The House is mindful
of the sinister motive behind
the selective targeting of the
victims of this attack, the res-
olution said.

National Conference Pres-
ident and former Chief Minis-
ter Farooq Abdullah batted
for a decisive action against
Pakistan, while denouncing
the option of dialogue. “I al-
ways favoured dialogue with
Pakistan, but what I will tell
the victims’ families — that
we will talk to Pakistan? Is
this justice?” Abdullah told
media. Abdullah said that
people of J&K had rejected
the two-nation theory in
1947. “We don’t believe in the
two-nation theory today.
Hindus, Muslims, Sikhs, and
Christians are all one,” he
said. Abdullah said that
Pakistan did not realise that it
had committed a crime
against humanity.

Aadhaar
authentications
touch 2,707 crore
in 2024-25

—
Press Trust of India
New Delhi

Aadhaar ID card holders car-
ried out more than 2,707 crore
authentication transactions in
2024-25, including 247 crore
such transactions in March
alone, underlining the growing
adoption and utility of the 12-
digituniqueidentifier.

The total number of authen-
tication transactions in March
2025 (at 246,75 crore) is higher
than the transactions clocked
during the year-ago period as
wellasin February 2025. “Since
inception, the cumulative

er of authentication
transactions has crossed over
14,800 crore,” stated an official
release. In March, over 15 crore
such transactions took place,
indicative of the growing usage
of this authentication modal-
ity, per the release. Over 100
entities  (government and
private sectors) are using face
authentication.

The total number of eKYC
transactions (44.63 crore) car-
ried out in March 2025 is over
six per cent of the numbers
during the year-ago period.
Similarly, 20 lakh new Aadhaar
numbers were generated in
March2025and over 1.91 crore
Aadhaars were updated follow-
ing submissions from Aadhaar
holders, the release added.
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Board of India (Insolvency Resol
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applicants

Date of issue of provisional ist of prospective resolution

May 09,2025

'3[ Last date for submission of objections to provisional Ist___| May 14, 2025
4| Date of issue of final It of prospective pplcants | May 16, 2025
5. | Date of issue of information memorandum, evaluation May 16,2025
matrix and request for resolution pians to prospective:
resolution applicants.
6| Last date for submission of resolution pians June 16, 2025

7| Process emailid to submit Expression of Interest

Cipippl1@grmailcom

Date: April 29, 2025
Place: Hyderabad

Note: All other details not specifically amended by this publication shall remain
same as per the Form G dated April 12,2025
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